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MR. CHAIRMAN : Question No. 484.

SHRI SITARAM YECHURY : Sir, I want to make a point. ...(Interruptions)... It
will take just one minute. There is a very important point I want to ask the hon. Minister

...(Interruptions)...
MR. CHAIRMAN: Why cannot you ask it separately ? ...(Interruptions)...

SHRI SITARAM YECHURY : Sir, we are all concerned about the nutritional status
of our children in the country. I am sure, you are also concerned. If you don’t take care

of them, how...

MR. CHAIRMAN: Your point is well made, but this is not the occasion. Now,
Q.No.484. ...(Interruptions)... Let the question be answered first.
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Waiting list of patients for heart surgery at AIIMS, Delhi

*484. CHAUDHARY MUNAVVER SALEEM : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to state:

(a) whether it is a fact that a patient is made to wait for eight years to get his
heart operated at Government institutions like AIIMS, Delhi while thousands of patients

next in line after him have been operated; and

(b) if so, who is responsible for this situation and whether Government will
announce any action immediately against doctors who are responsible’ for this negligence

or discrimination?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH
VARDHAN) : (a) and (b) As per record of All India Institute of Medical Sciences, New
Delhi, there is no such case where a patient had to wait for 8 years for heart operation

because of negligence or discrimination on the part of Doctors.
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+Original notice of the question was received in Hindi.

FiTransliteration in Urdu Script.
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MR. CHIRMAN: That will take too much of time. You can make the details available.

...(Interruptions)...

SHRI PARVEZ HASHMI: Sir, I am Just asking about the AIIMS. I am not asking
about every hospital. Dr. Saheb, just give the details.
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MR. CHAIRMAN: No; it will not be fair to other questions.

S1. g4 a9 W, A A & U § g1 fore frstar g
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SHRI A.U. SINGH DEO: Sir, I don’t have to put a supplementary on this

Question.
MR. CHAIRMAN: Are you not putting a question?
SHRI A.U. SINGH DEO: Sir, not on this.
MR. CHAIRMAN: All right. Now, Shri Naresh Gujral.

SHRI NARESH GUIJRAL: Sir, since there is a large waiting list in Government
hospitals here, especially in AIIMS, I would like to know from the hon. Minister whether
it is a fact that when land was given to private hospitals in Delhi at highly subsidized
prices, they were meant to perform free surgeries in lieu of that. Is the Government
taking steps to ensure that some of this backlog is transferred to the private hospitals
which got free or highly subsidized land from the Government of India? If so, how many

such surgeries are performed by these hospitals every year?
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SHRI K.T.S. TULSI: Hon. Chairman, Sir, I want to mention that the question of

Chaudhary Munavver Saleem is clear and categorical. The question is...

MR. CHAIRMAN: The information will be given to him. What is your
supplementary?

SHRI K.T.S. TULSI: I am submitting that the question was that the patient was
made to wait for eight years. It was categorical and the hon. Member is in possession of
record. The answer of the hon. Minister is not correct. ...(Interruptions)... It is completely

wrong. ...(Interruptions)...

MR. CHAIRMAN: That is not your supplementary. ...(Interruptions)... That is not
a supplementary question. Leave it to the hon. Member. ...(Interruptions)... Question
No.485.

Mandatory CSR activities by companies

*485. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of CORPORATE
AFFAIRS be pleased to state:

(a) whether Government is making it mandatory to all the companies registered
under the Companies Act to take up Corporate Social Responsibility (CSR) activities

compulsorily;
(b) if so, the details thereof;

(c) whether Government is also planning to establish a separate Department to

look into the CSR activities taken up by the companies; and
(d) if so, the details thereof?

THE MINISTER OF CORPORATE AFFAIRS (SHRI ARUN JAITLEY) : (a) to
(d) A Statement is laid on the Table of the House.

Statement

(a) and (b) The Companies Act, 2013 does not mandate Corporate Social Responsibility
(CSR) for all companies registered under the Companies Act. Under Section
135(1) of the Act, however, every company having net worth of rupees five
hundred crore or more, or turnover of rupees one thousand crore or more net
profit of rupees five crore or more during any financial year shall constitute a
CSR Committee of the Board and take up CSR activities.

(c) and (d) No, Sir.

MR. CHAIRMAN: Question No0.485. Hon. Member not present. Any
supplementary?



